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Statement showing the gualifications of Producers

selection held in D

%MIIMM on Doordarshan on the basis of the

i in March, 1979
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S.1 Name Educational Other Language :D'atf of
No. qualifications qualifications birth
1 2 3 4 . 5 6
1. Shri S.K. Singh B. Se. Has published books, Hindi 3-11-46
Diploma in Direc- English
tion from N.S.D.
2. Shri B.K. Misra B. Sc. Production Assistant in Hindi 21-1-49
Doordarsi-an, since 1970  English
Received training in Marathi
Television. Bhojpuri
3. Shri B.P. Sinka M.A., 3 yvears Has Radio & T.V. Hindj 1-7-37
course in experience, English
Dramatics Bangla
from N.S.D. Urdu
4. Smt, DurgawatiSingh B.A., Special Joined A.LR. in 196c, Hingli 1-7-31
training for At present Script Wri- English
drama & ter in U.D.K. Delhs, Avadhi
light enter- Has publications to her  Bhoijpuri
tainment in the credit,
Thomson Foun-
dation.
5. Shri Rakesh Kumar B.A. Working as Production Hidni 15-8-49
Bhatia, Assistant from July, English
1971,
6. Smt. Sudha Kiran B.A. Production Assistant Hindi 1-10-46
Sinha U.D.K., New Delhi English
since 13-8-76,
7. Shri Anand Shivpuri? B.A. Production Assistunt Hindi 21-7-40
in A.I.LR. (6 years). English
Production Assistant Rajasthani
in Doordarshan (4 Punjahi

years)

Posts for Scheduled Castes and
Scheduled Tribes

1624 SHR! LAKSHMAN MA-
LLICK : Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
be pleaal to State,

(a) the numbe- of nosds regervel
for the Scledulel Jves/Sche lule d
Trites in his Ministry which 1emaite]
vacant on tst February, 1980 ;und

. () what are the 1ewsons for not
filling up the-¢ posts and by when thece
vacancjes are likely to be filled up ?

THE MINISTER OF LAW, JUS-

TICE. AND COMPANY AFFAIRS.-
(SHRI P. SHIV SHANKAR) : (a)
Scheiu- Sche luled Total

le! Cas'es Trites
37 32 69
(b) These posts could not he fille}

as the cindidate: wee not available
for 18 posts: Appointment for 12 posts
are un-e- nrocess and for the remain-
ing 99 posts refe ence has leen mace to
the Denw-tmeat of Personnel and Adminis-
trative Reforms/Staff Se'ection Commi-
ssion/Union Public Service Commission,





